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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAN4, NAGALAND, N4IZORAN1 AND ARUNACHAL PRADESH)

No.HC.VII-2912007 I lol3.l ta
Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati Hrgh Court,
Guwahati.

Shri Utpal Rajkhowa,

Spccral Judge, CBI, Assam,

Additional Court No.1,

Chandmarl, Guwahati 3.

(
October,2024

Station leave permission.

Your letter No. SPL/CBI-I/ESSIT lN l2t 20721535-3BlE dtd. 03.10.2024

Datcd Guwahati the

rtS

Wlth refercnce to thc above, I am directed to inform you that you have been
granted station leave permission from lo.Lo.2o24 to 13.10.2024. During your absence,
the Special Judge, CBI, Addl. Court No.2, and in his abscncc, the Special ludgc, CBI, Addl.
Court No.3 will remain in chargc of your Court and office.

Yours faithfully,

tdl-
]T. REGISTRAR (VIGILAN cE)

Memo No.Hc.vtt-2g I 2OO7 I lo t Z t - t o I 3 I I A. dated ) O 4 _ t 0 _ tpz(
Copy to :

1. The Special Judge, CBI, Addl. Court No,2, Chandmari, Guwahati-3
2-The Special Judgc, CBt, Addt. Court No,3, Chandmari, Guwahati-3

-2. fhc Proiect Managcr, Gauhati High Court.
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